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12.3t brs. 

~ PRIATION (RAILWAYS) 
NO.2 Blu..· 

e MiDi8&er of aaJlways (Sbrl 
.I.cjlvan Bam): Sir, I beg to move 
for leave to introduce a Bill to autho-
rise payment and appropriation of cer-
tain fblrther sums from and out of 
!.he Con solid a ted Fund of India for the 
service of the financial year 1959·60 
for the purpose of Railways. 

Mr. Speaker: The question is: 

"That leave be granted to 
introduce a Bill to authorise pay-
ment and appropriation of certain 
further sums from and out of the 
Consolidated Fund of India for thp 
service of the financial year 1959-
60 tor the purposp of Railways. 

The mohor, was adopted. 

Shrl Jagjivan Ram: Sir. I intro-
dUl""+ the Bill. 

APPROPRIATION (RAILWAYS) 
BILL 

Sbri Jagjlvan Bam: Sir, I beg to 
movC'''' '" that the Bill to authorise pay-
ment and appropriation of certain 
sums from and out of the Consolidated 
:'fund of India for the services of the 
financial year 1960-61 for the purpose 
of Railways, be' taken into considera-
tion. 

Mr. Speaker: The question Is: 

·'That the Bill to authorise pay-
ment and appropriation of certain 
sums from and out of the Consoli-
dated Fund of India for the ser-
vices of the financial year 1960-61 
for the purpose of Railways be 
1aken into consideration." 

The moti01l was adopted. 

17, 1881 (SAKA) G&Re1'sl Budllet- 4468 
Genera 1 Discussion 

Mr. Speaker: I will now put all the 
clauses tQiether. 

The question is: 

"That clauses 1 to 3, the Sche· 
dule, the Enacting Formula and 
the Title stand part of the Bill." 

The motion was adopted. 

Clauses 1-3. the Schedule the Enact· 
ing Formula and Title werp added 
to the Bill 

Shrl JacJlvan Ram: Sir .. .1 move 
that the Bill be ~~  

Mr. Speaker: The question is: 

"That the Bill be passed." 

The motion was adopted. 

12.32 brs. 

GENERAL ~  

DISCUSSION 

Mr. Speaker: The House will now 
proceed with the general discussion of 
the General Budget for which 20 hour. 
have been allotted. Under rule 207(3) 
I fix that 15 minutes will be the ~ 
ordinarily allowed for every hon. 
Member except for Leaders of Groups 
who would be allowed up to 30 
minutes, if necessary. Shri Dange. 

Shrl S. A. Dange (Bombay City-
Central): Sir, in discussing the 
Budget, I want to refer to certain 
questions of policy that arise from the 
construction of the Budget, certain 
quesions of policy which were first 
admitted as part of Government's 
approach to the economic problems 
and which I feel, are now being 
reversed . 

. _-----------_. ----
'Published in the Gazette of India Extraordinary Part II-Section 2 

dated 7-3-60. ' 
tlntroduced with the recommendation of the President. 

"Moved with the recommendation of the President. 
402 ( Ai) LSD---4 




